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0.A.No,225/92

JUDGEMENT

Xas per Hon'ble Shri T. Chandrasekhara Reddy, Member (Judl.))

This applicaticn is filed under Section 19 of the
Acdministrative Trikunals Act, to direct the respondents
to fix the pay of the applicant in the scale of Rs.700-900
wee.f, 4,9.1980 by giving him promotion or par with his
Junlorq in the constructicn department and in the oppn line
of Civil Engineering pepartment with all consequential

-

benefit and pass such other order or orders as may deem fit

and proper in the circumstances of the case. ' if
2. Facts giving rise to this OA, in brief, are as follows:
3. The spplicant was appointed as Senior Estimator

in the Civil Engineering Depasrtment of the South Eastern
Railwayin the scale of Rs.150-225/- after having been
qelected by the Railway Service Comm1551on, Calcutta.
The applicant wes initially pootea he Constructlon Organisa-
tiontion, under Chief Engineer(Construction) Scuth Eastern
Raillway, Gafden Reach, Calcutta, whose office was shifted
subsequently to Bilaspur. The applicant Jjoined the services
on 12.12.1955. The applicant was given lien in Open Line
of the Scuth Eastern Railway. The applicant was promcted

to officaite as Temporary Estimator on a stop~-gap measure
in the scale of Rs.260-350 w.c.f. 1.6.1958 as per the
orders of the Chief Enginecer(Construction)South Eastern
Railway Calcutta dated 16.6.1958, and on revision of scale
of pay w.e.f. 1,1,1973, the epplicant was wlaced in the scale
of Rs.550-750 as Head Estimstor and the next promotion to
the applicant is to the post of Chief Estimator in the scale
of Rs.700-900,.
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4, im the same cemstructiem ergamisatiem, which is
under the cemtrel ef Chief Engimeer (Censtructien)

SE Rly, Bilaspur, eme Sri MJ Ambalkar, Head Estimater
whe had alse liem im the epem limne ard whe is junier

te the applicemt was premeted as Chief Estimater imi-
tially em adhec basis w.e.f, 4,9,1980, whereas the
Applicant whe is semier te the said Ambalkar was pre-
meted en Adhec basis im the year 1982 im the same
censtructiem Orgamisatiem, It is the grievamce of the
applicamt that frem the year 1980 emwards his junior;
the said Sri Ambalkar had beem drawirg higher pay than
the applicamt amd it is the case ef the appiicant,.that
his pay alse is liable te be equated te that ef the ¢
said Sri Ambalkaxr frem lgaﬁ,onwards with consaquentialuhﬂwbk
berefits, Hemce, the presemt OA is filed fer thé relief

as imdicated cbeve,

5. Caunter is filed by the respemdemts eppesimrg
this OA,
6. In the ceumter filed by the respeadents, it is

maintaimed, that the applicamt had given in writimg spe=-
cifically on'iQS.ao that he weuld met be im a pssitiem

te ge em premstiem te Bilaspur when the said pest ef

Chief Estimater Bilaspur was effered te him im the year
1980 amd requested im the said applicatiea te arramge

his premetiom as Chief EStimater under D,E.N,CensStruc-
tiem, Raipur umder whem he was then werkimg by upgrading
the pest ef Head Estimater, Se, in view of the applicant'm
writtem refusal dated 7.5.90 the said Ambalkar was premoies-
on-adho%basis &R@ as the said Sri aAmbalkar had jeimed

as Chief Estimater im 1980 itself, he had earmed certainm
imciements amd due te this/there was a cifferemce of pay

in betweer the applicant and the said Sri Ambalkar, even
thgeugh the applicant was senier te the saié Ambalkar

imn the pest ef Head Estimater, The applicamt waited
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fer his premetiem as Chief Estimater im the Raipur

unit itself where he was werkimg amd his case was censidered
amd the applicamt had beem premeted &s Chief Estimater im
Raipur umit, w.e.f, 20.7.82, Hence, it is maimtaimed en
behalﬁ;of the respomderts that the applicamnt is Re t entitled
fer equatiem ef pay with that ef Sri Ambalkar whe is

workimg as Chief Estimater im Bilaspur uamit,

7. We have heard beth Cceumsel fer the parties,

8. It is met im dispute that the applicamt's §¢niofity
had been ceorrectly maimtaimned byChief Engimeer (Cemstruc-
tien) Seuth Easterm Railway, Bilaspur, im the list ef
senierity of Chief Estimaters im the scale ef Rs,700-900 ::
as em 1,1,1986 whereim the applicamt's mame is Bhewa N
as semier te the said Sri Ambalkar, Se, as ceuld be seen,
im the parent cadre, ramely im the Oper Limne cadre, tﬂe
cefrect semierity ef the applicamt amd the said Sri Ambalkar
is;ﬁ@intained theugh umder fertuiteus circumstamces that
the said Sri Ambalkar came imte the cemstructiem cadre
or premetiem em acdhecbasis ard is drawimg mere pay thanm
the applicamt im the cemstructiem cadre, As the apprlicant
amd hereim amd the said Sri Zmbalkar beleng te epem lime
cadre, em premotiem, im the saié¢ epem lime cad:re, if
there is amy amemely im the pay ef the applicant amd ef the
said Sri Ambalkar im the same graég,it is epen fer the
applicant ﬁi'aﬁk;fiﬁifgc;ifgﬁatien of the amemely by stepp-
ing up his pay equal te that ef the said Sri Ambalkar inm
the grade they are werkimg, But evem befare askirg fer
steppimg up ofpay, it is mecessary that the applicanmt
and the said Sri Ambalkar sheuld be werkimg em regular

Con dhe Ce me GaedE

basis im the paremt cadre fer-~stepping up thepayveofi—the

i —with—aw—ef Sri-Aubatkar, Admittedly im this
™

case, the applicamt, as well as, the said Sri Ambalkar are

werkieg im the cemrstructier srgarisatiem em adho%£asis.
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S.E.Railway, Garden Reach, Calcutta.

The

Dhe

Garden Reach, Calcutta.

The
One
One
Oone
One

The said Sri Ambalkak had gaimed bepefit @s he accepted
premétiem frem the ﬁ.st of Head Estimater te the pest ef
Chief Estimater im #he cemstructier wimg im 1980 itself,
whereas, the agplicant had accepted the premetien enly
im the year 1982, %ut as the applicamt amd the sid Sri
Ambalkar are Ret Wﬂuking/i;e pareant cadre i.e, Opeﬁ

Lime cadre, it is #ot spern for the applicamrt te ask fer
stepping up eﬁgis ﬁay equal te that ef his junier Sri
Ambalkar im the coistruction cadre, where they are netl”

werkimg er Adhec pais, Se, law dees met permit equatien

of pay ef the app#icant te that of his jumier Sri A@ﬁalkar :

as they are mot werkisg ie the paremt cadre em regular
!

basis, Hemce, We| See mo merits im th%éég@;and the OA
is liable tsgggkdﬁsmissed amnd is accerdimgly dismissed

leavirg the partﬂes ts bear theif ewn cests,

-7 " !I - M\.}I\{S
' (T.CHADRASEKHARA REDD = (A3 ,GORTHI)

Member (Judl.,) Member (Adma, ).

: Dated : C— Ty - 1993

General Manager, Union ©f India,

Senior Accounts |Officer (Construction)
mvl/ad S.E Ra:ilway, Bilaspur M.F.

Chief Personnel’ Orficer, S.E.Railway,

Chief Engineer (Constructlon) S.E.Rly, Bilaspur., ™- f
copy to Mr.G.Rpamachandra Rao, Advocate, CAT.Hyd.

copy to Mr.N.R.Devraj, sr.QGscC,CAT.Hyd.

copy to Library. CAT.Hyd.

spare copye
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CHECKED BY APPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYLERABAD BENCH AT HYLERABAD

THE HON'ELE MR, JUS ICE V.NEELADRI. RAO
VICE CHAIRMAN

AN G -

THE HON'BLE MR.A.B.GORTHI :MEMBER{A)
- AND '

TEE HON'ELE ME.T. CIW\JDRAm REDDY
MEMBER( JUDL )}

THE HON'BLE 'MR.Pj_.'I‘.TIRWENGADAI\’I:M(E)

‘Dated‘sl & - 10 .igo3.

ORDERZ " JUDGMENT 3

M.AL/R.&,./C 4, No,
in

O.&.No, }lglc’t-l-°

T:a,No, (W.P. )

Adrnifpted and Interlm dlrectlons
issued oo

Allowkd,

Disposed of with directiors
Dl%lssed

EEEEI:ES& withdrawn
Désmissed flor default,

A
: Re jected/Of dered.






